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DEATHS DUE TO SUN-STROKK 
118. SHRI   P.   K.   KUNJACHEN : 

SHRI      K.      P.      SUBRAMANIA 
MENON : 

Will the Minister of HEALTH AND FAMILY 
PLANNING be pleased to state : 

(a) the number of persons who died due to heat 
have and sun-stroke throughout India  during  the  
year   1972-73  statewide; 

(b) whether it is a fact that the nonavailability of 
drinking water and lack of proper housing facilities 
are the main reason of such deaths;  and 

(c) whether any compensation has been paid to 
the effected families and if not, the  reasons  
therefor? 

THE DEPUTY MINISTER IN THE MINISTRY 
OF HEALTH AND FAMILY PLANNING (SHRI 
A. K. KISK.U): (a) As Sun-Stroke is not a 
notifiable disease, reliable statistics are not 
available. However the State-wise break-up of 
deaths reported during   1972-73   is  given   below : 
— 

 

(b) No. 

(c) Sun-Stroke cannot strictly be termed as a 
natural calamity like flood or fire over which one 
has no control and relief to the families of victims 
of sun-stroke is not  contemplated. 

FUNDS   ALLOCATED  TO   STATES   FOR   RURAL 
EMPLOYMENT 

119. SHRI MOHAMMED USMAN ARIF : 
Will the Minister of AGRICULTURE be pleased to 
state the funds allocated to various States for Crash 
Programme for Rural Employment during the 
current financial year? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. SHER 
SINGH) : A statement showing the funds allocated 
to States under Crash Scheme for Rural 
Employment and Pilot Intensive Rural Employment 
Project (1973-74)   is  laid  on  the  Table  of the  
House. 

 


